- Section of the Companies Act:

Dated this the 11th day of October, 2017.

C P No. 141/73(4)/NCLT/AHM/2017 -

Present Hon ble Mr. BIKKI RAVEENDRA BABU

- Krishnamurthy SN~
Vs
Plethico Pharmaceuticals Ltd.

Sectlon 73 4 of the Com anies Act 2013 -

S.NO. NAME (CAPITAL LETTERS) DES!GNATION

. REPRESEN‘TATION ___SIGNATURE

ORDER

None present for Petitioner. None present for Respondent.

Common Letter recelved for adj oumment from petltloner

' LlSt the matter on 03. 11 2017

AN
BIKKI RAVEENDRA BABU
' MEMBER J UDICIAL




